
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 26.11.2021 (FRIDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

For Admission (Fresh Case) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

1. Comp. App 

(AT)(CH)(Ins) 

No. 268/2021 

(IA No. 583,584 

& 585/2021) 

Central Board of Trustees 

V 

Shri Kumar Rajan 

K. Ramu 

R. Vishnu 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

2. Comp App 

(AT)(CH)(Ins) 

No. 127/2021 

Power Finance Corporation Ltd & 2 ors 

V 

Ashish Arjunkumar Rathi RP (Now Liquidator) for Ind 

– Barath Power (Madras) Limited & 13 others 

With 

Deepak Khurana Abhijeet Sinha 

Ms. Shweta Dubey R1 

DVAS Ravi Prasad – R2, 3, 

7, 8, 10, 11, 12 & 14 

Anant Merathia R13 

3. Comp App 

(AT)(CH)(Ins) 

No. 193/2021 

Ashih Arjun Kumar Rathi Liquidator of Ind Bharath 

Power (Madras) Ltd 

V 

Kanumuru Raghu Rama Krishna Raju & 12 ors 

Swetha Dubey 

Abhimanyu Redhu 

Shantanu Naresh 

Ishita Srivastava 

DVAS Raviprasad R6 

V.V.S.N. Raju R8 

4. Comp App 

(AT)(CH) No. 

19/2021 

S. Thilak 

V 

R. S. Mills Private Ltd & 2 others 

WITH 

Surana & Surana Ramani 

Shankar R1 & R2 

5. Comp App 

(AT)(CH) No. 

20/2021 

S. Thilak 

V 

R. S. Mills Private Ltd & 2 others 

Surana & Surana Ramani 

Shankar R1 & R2 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

6. Comp App 

(AT)(CH)(Ins) 

No. 05/2021 

State Bank of India 

Vs 

Hackbridge Hewittic & Easun Limited 

Rajiv Roy 

Avrojyoti Chatterjee 

Jayasree Saha 

Rachit Ranjan 

Mohammed Farook 

K. Koteswara Rao 

S. Vinodh Pandiyan 

P. M. Hari Prasat- 

For R1 

7. Comp App 

(AT)(CH) No. 

26/2021 

Sairamesh Kanuparthi RP of Coastal Oil & Gas 

Infrastructure P Ltd 

V 

V Mahesh. Liquidator of Nagarjuna Oil Corporation 

Ltd & 26 Others 

WITH 

Algo Legal S. Sathish -R1 

Raj Jhabakh -R2 

Uma Sudan R10, R14 & 

R16 

Ramanamoorthy R25 

8. Comp App 

(AT)(CH)(Ins) 

No. 148/2021 

Haldia Petro Chemicals Ltd 

Vs 

Sairamesh Kanuparthi IRP of 

Coastal Oil and Gas Infrastrucuture P Ltd & 4 ors 

WITH 

Raj Jhabakh  

Preethi Mohan 

Ranjana 

Namitha Mathews -R1 

S. Sathish – R2 & R3 

R. Uma Suthan – R4 & R5 

9. Comp App 

(AT)(CH)(Ins) 

No. 168/2021 

V. Mahesh Liquidator of Nagarjuna Oil Corporation 

Limited 

V 

Sai Ramesh Kanuparthi IRP of Coastal Oil and Gas 

Infrastructure P Limited 

WITH 

K. Satish Pulkit Malhothra -R1 

Raj Jhabakh -R2 

R. Uma Sudan R4 & R5 

10. Comp App 

(AT)(CH)(Ins) 

No. 169/2021 

& IA No. 

425/2021 

Metal India & 11 ors 

V 

V Mahesh Liquidator of Nagarjuna Oil Corporation 

Ltd 

Kairav Trivedi PCS S. Sathish 



11. TA No. 

102/2021 

(Comp App 

(AT) No. 

647/2020) 

Nishaat Saleem 

V 

Skylark Ithaca Buyers Welfare Association & Anr 

With 

Mahesh Thakur Aman Choudhary 

Anushka Sharma R1 

Rajnish Sinha R2 

Malak M Bhatt  

Neeha Nagpal For 

Intervenor 

12. TA No. 

103/2021 

(Comp App 

(AT) No. 

682/2020) 

ICICI Bank Ltd 

V 

Skylark Ithaca Buyers Welfare Association & 2Ors 

With 

Abhishek Anand  Aman Choudhary 

Anushka Sharma R1 

Rajnish Sinha R2 

Sudhanshu Prakash R3 

Malak M Bhatt  

Neeha Nagpal For 

Intervenor 

13. Compt Appln 

(AT) No. 

31/2020 

Ramanathan Bhuvaneshwari Rp 

V 

Nishat Saleem & Anr 

Rajnish Sinha  

Shreya Kohli  

Mahesh Thakur 

Vipul Ganda  

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                          (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

               CELL   : 99402 25692 

 

2.Court Officer  - PH No. : 044-2888 0450 

                      CELL  : 94458 92169 

 

 

http://www.nclat.nic.in/

